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are offenders, as per you. Is this the reason that you are not establishing this Authority,

which you just mentioned? When are you going to establish 1t?

SHRIMATT JAYANTHI NATARATAN : Sir, it 1s not like that. T would like to
assure the hon. Member that that is not the reason. Already, the NGT has been established
and we are in the process of setting up the infrastructure for the NGT. You will appreciate
that we have shared with you exactly who are the offenders, never mind whether they
are PSUs or whoever it is. Steps are being taken against whoever is the offender.

SHRI SATISH CHANDRA MISRA : But when are you going to establish it?

SHRIMATT JAYANTHI NATARATAN : T am telling you. Regarding NEAMA,
the reason 1s, it 1s a very large infrastructure.

We need a large number of people to create this infrastructure. The matter has
been sent to the Finance Department. The matter is under consideration. The hon.
Finance Minister is also here. We need that infrastructure to be set up; people should
be appointed. It is just a matter of putting the infrastructure in place with the formalities
and the expenditure approved. ...(Interrupiions)... There is no other reason.

...(Interruptions). ..

MR. CHAIRMAN : Question Hour is over.

WRITTEN ANSWERS TO STARRED QUESTIONS
Strategic reserves of water resources

*546. SHRI BHARATSINH PRABHATSINH PARMAR : Will the Minister of
DRINKING WATER AND SANITATION be pleased to state:

{a)  whether the Ministry 1s considering creation of strategic reserves of water
resources to provide safe drinking water, keeping in view of future needs and to meet

demand of sharply rising population;
{(b) 1 so, the details thereof} and

{¢)  whether the Ministry has communicated or is in the process to issuing
advisory to the State Governments in this regard?

THE MINISTER OF DRINKING WATER AND SANITATION (SHRITAIRAM
RAMESH) : (a) to (c) The National Water Policy 2002 stipulates that adequate safe
drinking water facilities should be provided to the entire population both in urban and
rural areas. Irrigation and multi-purpose projects should invariably include a drinking
water component, wherever there 1s no alternative source of drinking water. Drinking
water needs of human beings and animals should be the first charge on any available

water.
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The National Water Policy, 2002, inter alia, asks all State Governments to
formulate State Water Policy backed with an operational action plan to achieve the
desired objectives.

Frequent outbreaks of vector-borne diseases

*547. SHRIS. THANGAVELU : Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a)  whether Government is concemned over the frequent outbreaks of vector-
borne diseases, including malaria, dengue, chikungunya and Japanese encephalitis;

(b)  Ifso, whether Government has asked the State Governments to undertake

effective control activities during the inter-epidemic period; and

{c)  1iso, the details thereof and the steps being taken by Government to prevent

large scale outbreak of these diseases?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABIAZAD) : (a)to{c) Vector-borne diseases like Malaria, Dengue, Chikungunya
and Japanese Encephalitis are reported from different parts of the country, particularly
during monsoon and post-monsoon period, due to ecological, climatic and man-made
factors. The Government of India, with active support of State/UT Governments,
implements measures for prevention and control of vector-bome diseases under National
Vector-Borne Disease Control Programme (NVBDCP) within the overall framework
of National Rural Health Mission (NRHM). With a view to improving preparedness
for effective prevention and control of vector-bome diseases before the onset of the
monsoon, the Government of India issued an advisory to all the States/UTs in March,
2012 emphasizing on intensified vector and disease surveillance, and vector control
measures like source reduction of breeding sites, indoor residual spray and distribution
and use of Long Lasting Insecticidal Nets (LLINs). The State/UT Governments have
intensified surveillance, prevention and control activities, and have prepared area-
specific action plans for vector-borne diseases as part of the disease control component

of Programme Implementation Plan (PIP) for their respective States/UTs under NREIM.
Health insurance for senior citizens

T#548. SHRI RAM JETHMALANI : Will the Minister of FINANCE be pleased
to state:

{a)  whether it is a fact that K.S. Shastri Committee had been appointed to
consider provisioning of health insurance for people above the age of sixty years in the
country,

T Original notice of the question was received in Hindi.



